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2. About 50% of the power
tillers in use in 1972 is 
likely to have gone out of 
use.

3. The additions after 1972 arc
based on information re­
ceived from the power tiller 
manufacturers.
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Reduction in book load in Prim ary  
and m iddle d u i c s

2071. SHRI \IR \IA L CHANDRA 
IAIN : Will the Minister of EDUCA- 
TION, SOCIAL WELFARE AND CUL­
TURE be pleased to state :

(a) whether Government propose to 
work out any scheme either in consulta­
tion with the State Governments or others 
in which the book load ami subjects load 
on primary and middle classes students is 
reduced ; and

(b) by which time such scheme is lik <y 
to be finalised and implemented ?

lilili MINISTKR OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER)

(a) and (hi. The Review Committee 
under tin' Chairmanship of Dr. Ishwarbhai 
Patel, which review ed  the syllabus tor 
the Ten Year school recommended re­
duced syllabus load for all classes from 
Class I to X. The recommendations of 
the Committee a* endorsed by the Confer­
ence of Board of Secondary Education in 
its meeting held in February, 1978 at 
Chandigarh, have already been sent to 
the .Stats Governments for implementa­
tion.

The Central Board of Secondary Educa­
tion ha* already reduced (hr academic 
load in Secondary Schools affiliated to 
that Board from the academic year 1977-7®“ 
The schools under the State Boards o
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Secondary Education have their own 
syllabi. In many States the academic 
load of the syllabus in secondary schools 

' was much less than that of the Central 
Board and further reduction was not 
necessary. However, State Boards of 
Sec. Education are re-examining the 
acacemic load of their syllabi.
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Unauthorised occupation of Dargah 
In Delhi

2073. SHRI C.K. JAFFER SHARIEF : 
Will the Minister of WORKS AND HOUS­
ING AND SUPPLY AND REHABILI­
TATION be pleased to state :

(a) whether Government's attention is 
drawn to the Indian Express dated the 
28th July, 11J7B about the “ unauthorised’ 
occupation of a Dargah and the alleged 
misuse of its land bv certain persons in 
Delhi;

fb) whether it is also a faei that the Wakr 
Board has requested for an enquiry into 
the whole allair, including the alleged 
anti-social activities of the occupants; 
and

(c) if so, the read ion of Government 
thereon ?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT) : (a) Yes, Sir.

(b) Yes, Sir.

(0) It has been reported by the Delhi 
Administration that facts arc being ascer­
tained and the matter is under comideation.

Import of Benzene Hexachloride 
Technical

•2:174. SHRI O. V. ALAGESAX : Will 
tin- Minister of WORKS AND HOUS­
ING AND SUPPLY AND REHABILI­
TATION be pleased to slate :

(a) whether there was any unintended 
bene tit received by any party in import­
ing Benzene Hexachloride Technical 
«n 1975 ;

(b) if so, when was this irregularity
detected ;

(c) whether the said amount was re­
covered from the parly: and

(d) if not, what steps arc taken to re­
cover the said amount ?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT) :(a) Yes, Sir. One case of unin­
tended benefit to a party which received 
imported Benzene Hexachloride Technical 
through State Trading Corporation in 
1975 for formulation purposes has come to 
Government’s notice.

(b) The irregularity came to the notice 
of the Department of Supply in September, 
I977*

(c) and (d) The claim has been referred 
to arbitration in terms of the contract.

Agitation in Dandakaranya Project

2075. Sli RIMATI AH1LYA P.
RANGNEKAR : Will the Minister of
WORKS AND HOUSING AND SUPPLY 
AND REHABILITATION be pleased to
state :

(a) whether Government are aware about 
the agitation Notice dated 7th Octobcr, 
197!] served jointly by the various trade 
unions in Dandakaranya Project




